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Farm Mo INC-26
Before The Ceniral Governmeant
Ragional Director, Naortharn Regicn
Ministry Of Corporate Affairs, Mew Delhi
Im the matier of e Companies Act, 2013, Seclion
134) of Camparies Act, 2013 and Rule 306 (a)
of the Comganies (Incorparation) Rules, 2014
el
In the matter of Infinlll Brojects Developer
Priwate Limited{CIN UT0100HR20Z21PTCO%E104)
hawing lts Reglstered Office gt 91/22, Housing
Board Colony, Sector-22, Faridabad HR 121005
-—-Petifioner
Malice & hemaby givan o tha Ganeral Publc thal fe
Company praposes i make apphcalion b he
Cenlra Govemment vnder Sechcn 13 al lhe
Compames Agt, 3013 seeking canfimaticn of
alleratian of the Memorandurn of Association of the
Campary in ferms of the Spacial Resolution passad
gt the Extracrdingry General Mesling held on
Movember 28, 202210 anable the Company bo shift
ils Regestarad affice fram the Siale of "HARYANL"
It Staleof "UTTAR PRADESH",
Any person whosa inferest is kaly o ba affectad by
the proposad shift of the Registerad Offica of the
Compansy may deleesher on the MOAH paral
{wiwrw, mica. gav.in| by filing irmeaslor complani fom
ar cause o b2 deliverad or s2nd by registerad post,
hisiher abjecions supported by an allicav slating
tha nadure of hisher intarest and grownds ol
apposition to The Regicnal Direciar 8-2 wing, &rd
|Fioor, PL Deendayal Antyodaya Bhawan, 2nd
| Fioar, CGO Complayx, New Delhi- 110003, within 14
{Fourizen) days from the date of pubdcation of this
Muilici with & copny 10 the appbcanl Company al il
Regislered Office at the addrass mertioned abowa.

Far ard on behelf of
Infiniti Projecis Developer Private Limited
{Farmerly Known as Rycon Infraplanner Privabs
Linited)
Sl
Sanjay Place [Director) DIN: 08123934
Addrass: Housa Mumber Rze 17 Majatgarh®ew
Foshan Pura South West Debi11004.]

Date: February 22, 2023; Place: Faridabad

— NOTICE—
| have lost original property
papers of plot D-4 (New No.147A)
Mohalla Kothiyat East Model its contents. The Indian
Town Ghaziabad while going E’;‘.ﬁeﬁéﬁ’oﬂ?ﬁ.‘f ?i?”iii’ﬁ
from my residence to Locall f Com et oo o e et of
Market for Xerox copies. One is transactions with companies,
dated 10-05-1958 (Lala Fakir :Zf/‘;‘;t'gtl'r?g”fn o r:gﬁgg‘;';:ﬁ
Chandra Kapoor) registry and or Publications. We therefore
other is Bahi no. 1, Jild 1226 page
343/345, in No. 7427 Dated
17-12-1965 (Smt Shanti Devi).

recommend that readers
APPLICANT - RANJANA TYAGI

make necessary inquiries
Place : Delhi Date : 22.02.2023

acceptance of advertising
copy, itis not possible to verify

before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

c NORTHERN RAILWAY Home

S il sl
= TENDER MOTICE drvt psharisan
SM Activity Description
1 | Mame of work with its Conlract far Development of Gali Shakti Mult
locaticn modal Cargo Termdnal (GOT ) at Tohana Station

Enitirely on Railway Land

Rs. 9.33,39,127
11.800/-

2 | Approx. cost of the work

P R S e e

Coat of Tender form

Sr. DCMIMenw Delhi, DRM's Office, Maorthern
Railway, Sats Enlry Boad, Mew Dafhi-110055

4 | Address of the office

5 | Earnest Money to be deposited | Rs. 93,34, 000/-

& | Completion period of the construction work | 15 Manths

11:00 hrs, on 14032023
11:30 hirs. on 14.03.2023

T | Date & Time for submission of e-tender
and opaning of e-tender

Website of Morthem Railway
WL iraps. gov.in

8 | Website particulars where complete details
of e-tender can be seen,

File No. 1C-MG-TUN-39-GCT-2022 Dated: 20.02.2023
SERVING CUSTOMERS WITH A SMILE

S4712023

GrLd® Canara.Bank A

I fifsie syndicate |
! JN NU

The Authorized Officer of Canara Bank under the Securitization and Reconstruction of Financial
Assets & Enforcement of Security Interest Act, 2002 and in exercise of powers conferred unde
Section 13(12) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002, issued demand
notice on the date mentioned against account and stated hereunder calling upon the borrowers
guarantors/mortagagors to repay the amount mentioned in the notice being together with furthe
interest at contractual rate on the aforesaid amount and incidental expenses, costs, charges etc.
within sixty days from the date of receipt of said notice. The borrowers/guarantors/mortgagors having
failed to repay the amount notice is hereby given to the borrowers/guarantors/mortgagors and the
public in general that the undersigned has taken the symbolic possession of the Property described
herein below in exercise to powers conferred on him/her under section 13(4) of the said act read with
the Rule-8 of the said Rules on the date mentioned hereunder. The borrowers attention is invited to
the provision of Sub-Section (8) of section - 13 of the Act, in respect of time available to redeem the
secured assets. The Borrowers/Guarantors/Mortgagors in particular and the public in general are
hereby cautioned not to deal with the property. Any dealing with the property will be subject to the
charge of Canara Bank for the amounts and interest thereon. Details of the mortgaged Property of
which the possession had been taken is as follows.

Name of the
Borrowers
IGuarantor

urf Ninua S/o
Hetam pal saini
(Borrower) Rahul
Singh S/o Chote
Lal (Guarantor)

Details of the Mortgaged Properties

Saini plot No 3 (Half Part) Situated At Ward No 16 Birla Mandir
laxmi Nagar Jay singhpura Bangur Vrindavan Road Mathura
Area-70.65 Sq Mtr, Boundaries As per Deed: East- Plot No-8
West- Road 12 feet, North- Plot No 4, South- Remaining Part
of Plot No 3.

Regional Office:-
Mathura

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PEREGRINE INDIA LOGIX PRIVATE LIMITED

OPERATING IN CARGO HANDLING BUSINESS AT DELHI

(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.| Name of the corporate debtor | Peregrine India Logix Private Limited
along with PANICIN/LLP Ne. | ciN: U93090DL2017PTC316793

2. | Address of the reqgistered office | 310, TIF, Sachdeva Corporate Tower, Comm.
| Cendre, karkardooma, Delhi -110092

1. | URL of website

NA

4. | Details of place where majority | NA
of fixed assets are located

3. | Installied capacity of main
productsl services

MNA

financial year

6. | Quantity and value of main [ NLA.
praducts! senices sold in fast

7. | Number of employeas/ workmen | 0

dem.and Notice
~Date-of Demand-notice

Dateofpossession

3,50,587/-
+ intt.
& others exp.

J1.1U.LULL

vaile.- £2£4.U4.2U45

Authorized Officer

undear saction

aof interest

8. | Further details inciuding last
available financial statements
iwith schedules) of two years,
listz of creditors, relevant dates |
for subsequent events of the
process are available at: |
1. | Eligability for resolution applicants | Details can also be provided on request
to email. peregrine.cirp@gmail.com

| Delhi-110092

23{2)ih) of the

Code is available at

10 Last date for receipt of expression | 09-03-2023

201, Second Floor, Park View Complex,
Plot Mo, 48, Hasanpur, |.P. Extension,

17.02:2023

11.| Date of issue of provisional list l'.'lfé 14-03-2023
prospactve resolution applicants |

|:.-'-'ur5uan'. to rule 30 of the Companies
I;Irr::-:urrr:uralisr] Rules, J014] ddverizement o be
oubsishexd in e newspaper for change of regitened
faffice of e company from one Stabe bo another

U e W A D

gz G) vnion B

mri ol lradin

BRANCH- CHANDANIDIH,

Post -Tatibandh, RAIPUR (C.(

of said Motices.

rubes on dated mentioned below,

PDESEE!DN NOTICE [Rule - 8 (1)]

Whereas the Authorized Officers of Union Bank of India,Chandanidih Branch, Raipur under Securiization and Reconstruction
of Financial Assets and Enforcement of Security Interast Act, 2002 {Act No.54 u:}fEI}:IE%and in exercise of powers conferred under
Section 13(12) read with Rube 3 of the Secunty Interest (Enforcement) Rules, 200

borrowers / guarantorsimartgagors calling upon them to repay the amount mentoned in the Notices within 60 days from the dale

The Borrowersiguaraniorsimortgagors having failed to repay the amouni, MNotices are hereby given to the bomowers/
guaranl-nrr,sj.' morlgager in particular and the public in general that Authorized Officer has laken possession of the properlies
escribed hargin below in exercise of powers confemad on himiher under section 13(4) of the said Act read with Rule 8 of the said

The Borrowers/guaranton|s)imortgagor in particular and the pubdic in general are hereby cautioned not to deal with the properties and
any dealings with the properties will be subject to the charge of _
amaums and interests and incidental expenses and costs and charges thereon as mentioned below -

)
Phone 0771-2546009, 0771-4051743

rssued Demand Nolices to the following

nion Bank of India, Chandanidih Branch, Raipur for the

Construction Pvt Ltd., Add-

Legal & olher charges by Shri Kamal Dayal Chaudhury Sfo Shri

Ground Floor Parwani Complex, Opp. District Judge Bungalow, Civil | Gardoonman, Rio Village-Baderson, Garhshankar
Lines Raipur 432001. 2. Mrs Sharda Rana Director Of Mis | Hoshivarpur, Punjab.

Hanumant Construction Pvt Ltd, Add.: Ground Floor Parwani Complex, Opposite District Judge Bungalow, Civil Lines
Raipur 432001, 3. Mr Tejinder Rana S/o Ranjit Singh Rana, Director of Mi's Hanumant Construction Pvi Lid, Add. 59 VIP
Road, Golden House Colony, Khamardih, Shankar Nagar, Raipur 432001, 4. Mrs Sharda Rana, Add.: Ground Floor,
Parwani Complex, Opposite District Judge Bungalow, Crvl Lines, Raipur 492001, 5. Mr Tejinder Rana S/o Ranjit Singh
Rana, Add.: 539 VIP Road, Galden House Colony, Khamardih, shankar Magar, Raipur 492001, 6. Mrs Neha Rana, Add.:
29 VIP Road, Golden House Colony, Khamardih, Shankar Nagar, Raipur 452001, 7. Mr Ranjodh Singh Rana S/o Surit
Singh Rana, Add.: Ground Floor, Parwani Complex, Opposite District Judge Bungalow, Civil Lines Raipur 492001,

8. Mr Kamal Dayal Choudhary, Add.: Greund Floor, Parwani, Opposite Complex

Date: 17.02.2023, Place: Raipur

PUNJAB NATIONAL BANK

Authorized Officer, Union Bank of India

Form MO. IMC- 26

| Befare the Central Gosemment Ragicnal Director

Morttem Ragion Ministry of Corporate Affairs
B-2, Wirg, 2nd Floor, Pandil Deen Daval Satyodaya

Enawan, C.G.0. Comgla, Mew Debi 110003
In the matter of Sub=section id) of Section 13

of the companies act 2093 & clause (a) of

Sub-Rue (5] o Rk 300al e companies

{Incarparatian) Rules, 2014

and

In the matter of ACME Techplast Private
Limited having its registered office Mo,
RZ-112-A, [FF), Narsingh Garden, West
Diefhi, Wew Delhi-110018
Modice B PRerety given [ the General Pubse
that the company. proposes 10 make application
[t the Central Gowernment uncer section 13 of
|the Companies Act, 2013 sseking confirmation
of alteratian of the Memorandum of Assaciation
of the Company in terms of the special reselution
passed at the Evira ardinasy general meeting
held on DEth June 2022 10 enable the comgarny 1o
change its Registered Office from “State of Delki®

| Arey persan whosa infaresd is likaly io be affeciad
|by the propased change of the registerad office of
[the: company may debver either on the MCA-21
portal {weaw.mca.gevin] by filing investar
[complaint form or causa o be delivared o send
by registarad post of histher abjeclions supparbad
by &n affidavit stefing the mabee of histher interesl
(and grourds of oppesition o the Offica of fe
Regional Director, Northerm Region, B-2, Wing,
I!n-d Floar, Pandit Desn Dayal Antyedaya
Bhawan, C.G.0. Complex, New Delhi-110003
| withn fourleen days of the defe of pubbcalon af
| this nedice with a copy o the spplicant company al
its regissened office a1 the address meantioned below:

ACME TECHPLAST PRIVATE LIMITED

CIM Mo LIZ52030L 20057 TC 1 E3ETE
Hagd, Off.: Mo, RZ-112-4 (F.F.} Marsngh Garden,
Ivast Dehi, New Dalhi 110018

For and on behalf of the Applicant
ACME TECHPLAST PRIVATE LIMITED
Inpreet Singh Sahni

81 | Name of the Borrowers 1)Date of Demand| Outstanding Description of Securad Assets lto the "State of Haryana"
No. Natice & 21Date | Amount
of Poszession
1. | Borrowers- (1)15.02.2022 |Rs.35,29,45,545.99 EM of A triple storeyed residential building at Plot
“|1. M/s Hanumant [{2)17.02.2023 | + +int since 25.00.22 +ng. 234-P, Sector-17A, Gurgaon Haryana, owned

Date: 22.02.2023
| Mlace: Mew Delhi

,,,,,, Applicant

12| Last date for submission of

abjections to

20-03-2023
prowisianal list

13| Process email id fo submit EOI | peregrine.cirp@gmail.com, lovenest csi@gmail.com

Date ; 2202 3023

| Placa: Delhi

Loveneet Handa

Resolufion Professional for Peregrine India Logix Private Limited
Heg- No.: IBEVIPA-O02/P-NO1048/ 2020-2021/13388

Regd. Add. with IBBIl. 201, Second Floor, Park View Complex,
Filot Ma. 48, Hasanpur, | P. Extension, Delhi-110092

"1 5] STATE BANK OF INDIA

RACPC, A-1/24, JANAKPURI, NEW DELHI-110058

Email : racpe.janakpuri@sbi.co.in

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

DESCRIPTION OF HYPOTHECATION OF MOVABLE ASSETS

A natice is hareby given that the below mentioned Borrower's have defaulted in the repayment of principal and interest of the loans facility obtained by them from
the Bank and the loans have been classified as Non - Performing Assets (NPAJ. The nolices were issued to them under Section 13{2) of Securitization and Re-
construction of Financial Assets and Enforcement of Security Interest Act 2002 on their last known addresses, but they have been returned unserved and as such
they are hereby informed by way of this public notice.

Also At: B 205, Gayatri Heights, NH-58, Kanker Khera,
Meerut Bypass-250001
Mr. Nikhil Pratap Tyagi 5/o Rameshwar Dayal Tyagi
281, Bhuni Meerut, Uttar Pradesh-250344,

Engine No.: Z1170036HJ9X0191
Chassis No.:
MAGBSFDAZHHTO00487

Name of the Borrower Details of Properfies [ Address of Date of Amount Outstanding
Secured Assets to be Enforced | Demand Notice (as on the date of notice)
EH'. H"E!gl' FH#TAE T“:Erlj F'Et mﬂ-?'ﬁgn%ﬂﬁ-"‘g | Make & Model: 30.10.2022 Rs.5,82,262)- (Rupees Five Lacs Eighty
kel - 2 Green View Liwarka New Delh - : T Two H 4 Ei
Also At: Sigma Test & Research Cenler, BA-15 EHE?MIEFEM Date of N.P.A. wa::gtg::'l T a:l :n ﬂl.an1dﬂremEE;ghty
Mangolpuri Industrial Area , Phase - 2 New Delhi-34 Registration No: DL-8CAQ-0612 10.07.2019 y iy

plus future interest at the contractual rate
an the aforesaid amount together with
incadental expenses, cost, charges, efc.,

Date: 22.02.2023

Place: New Delhi

We invite your attention to the provisions of sub-section (8) of Section 13 of the SARFAESI Act which speaks about the time available to the
borrower/guarantor to redeem the secured assets.
The steps are being taken for substituted service of notice. The above Borrower(s) and/or their Guarantor(s) (whenever applicable) are hereby called upon 1o make
payment of outstanding amount within 60 days from the date of publication of this notice, failing which further steps will be taken after expiry of 60 days from the date of
this notice under sub-section (4) of Section 13 of Securitization and Reconstruction of Financial Assets and Enfarcement of Security InterestAct, 2002

Authorized Officer, STAIE BANK OF INDIA

Director
MN:02497115

Circle Office : Raj Tower, Shivaji Nagar,
Delhi Road, Saharanpur - 247001

SYMBOLIC POSSESSSION NOTICE

Whereas, the undersigned being the authorized oficer of the PUNJAB NATIONAL BANK, Saharanpur under the securitization and Reconstruction of FinanciaAssets and
Enforcementof Security InterestAct, 2002 and in exercise of powers conferred under section 13(12) read with rule 03 of the security Interest (Enforcement)Rules, 2002 issued
a demand notice on the mentioned against each account calling upon the respective borrower/s to repay the amount mentioned against each account within 60 days from the
date of notice / date of receipt of the said notice. The borrowers & Guarantors having failed to repay the amount, notice is hereby given to the borrowers/ Guarantors and the
publicin generalthatthe undersigned has taken symbolic possession of the property described here in below in exercise of powers conferred on him/her under sub- section 4 of
section 13 of Actread with rule 8 of the security interestenforcementrules 2002. The borrower's/ Guarantor's/ Mortgagor's attentionis invited to provisions of sub-section (4) of
section 13 of the act in respect of time available to redeem the secured assets. The borrower in particular and public in general is hereby cautioned not to deal with the
property/iesand any dealing with the property lies will be subjectto charge of PUNJAB NATIONAL BANK, Saharanpurforan amountand interestthereon.

S. Name of the Account Description of the Property Amount Date of Date of
No. mortgaged and the Borrower Outstanding as demand Symbolic
(Owner of the Property) on demand Notice Posession
notice notice affixed
1. |Mrs Rekha W/o Sharad Kumar, Mr Sharad | One Residential House pertaining to khasrano 311 M Rs. 9,85,095.40/- 17.11.2022 17.02.2023
Kumar S/o Mr Subhash Chand (Both) R/o| measuring area 80.00 sq yards having dimensionin |  Nine Lakh Eighty Five
Behat Road, Near Hanuman Nagar,| East 38ft 7 inch, West 38ft 7 inch, North 18ft 8 inch, |  Thousand And Ninety
Saharanpur, Mr Ajay Aggarwal S/o Mr Baso | South 18ft 8inch situated at Dar Abadi Hanuman Five And Forty Paise
Ram R/o Hanuman Nagar Saharanpur| Nagar Colony Dara Milkana Bairoon Saharanpur Only + Interest +
247001 duly registered at Sub-Registrar Saharanpur vide Bank Expenses.
Branch : PNB, N.A.V., Saharanpur Sale deed no 1569 in Bahi 1 Jild 8 Pages 378 and
Bookno 1 Jild 161 Pages 475-489 dated 11.05.2001.
Bounded as under - East: House of Lalit Saini, West:
House of Smt Sarika, North: Plot of Others, South:
Way 15 Ft Wide
2. |M/s Wood Land Wood Carving Industries, | One Property built on Plot No 25 measuring 255 Sq. Rs. 18,75,084.88/- 21.10.2022 21.02.2023
Baba Lal Dass Road, Near Phulwari Ashram, | Yards Or 213.18 Sqg. Meter with dimension in East & Eighteen Lakhs
Saharanpur, (UP) 247001, Mr Rahimul Qader | West 30 feet each North 79 feet 6 inch, South 73 feet6| Seventy Five Thousand
S/o Phool Mohammad R/o 9/382,|inch bearing MPL No. 7/491 Situated at Dara Kotla Eighty Four & Paisa
Harnathpura, Saharanpur (UP) 247001, & | Swad Dar Abadi Brahampuri colony, Saharanpur, Eighty-eight Only +
(Gurantor) Mrs Rihana Fatma W/o Rahim UL | Registered in the name of Rahimul Kadar s/o Phool Interest + Bank
Qader R/o 9/382, Harnathpura, Saharanpur | Mohammad vide sale deed no 528 dated 06.02.1982. Expenses.
(UP)247001 Bounded As Under: EAST: Government road Lal Das
Branch : PNB, Shastri Market, Saharanpur | Bara Road, WEST: Plot No. 27 of Devendra Kumar,
NORTH: Property of others which is built on Plot No.
26, SOUTH: House of Ramesh Chand which is built
onplotNo. 23 &24
3. |Km. Bharti D/o Sanjay Rana Basant Vihar | One Residential Property measuring area 256.67 sq Rs. 8,61,327.88 /- 04.11.2022 17.02.2023
Extension Colony Delhi Road, Saharanpur-| yards or 214.60 sq mtr having dimension East 42'| Eight Lakhs Sixty-one
247001 Mrs. Pravesh Rani W/o Shri Sanjay | West 42' North 55' South 55' pertaining Plot no 52 Thousand Three
Rana Siddhpuram Colony Vill Taharpur Delhi | Total & Northern part of Plot no 53 situated at khasra| Hundred Twenty-seven
Road Saharanpur Mrs. Pravesh Rani W/o| no 45. Vill Taharpur, Pargana, Tehsil & distt| And Paisa Eighty-eight
Shri Sanjay Rana Vill Sona Arjunpur (rampur | Saharanpur Dar Abadi Siddhpuram Colony Only + Interest +
Maniharan) Distt Saharanpur Saharanpur in the name of Smt. Pravesh Rani W/o Sh Bank Expenses.
Branch : PNB, Delhi Road, Saharanpur Sanjay Rana vide deed no 1320 dtd 21.02.2019
Bounded as under- East:42' Rasta 24 ft 6 inch, West:
42' Rasta 24 ft 6 inch, North: 55' Rasta 24 ft 6 inch,
South: 55'Remaining Part of Plot no- 53

Dated : 21.02.2023

Circle Office : Raj Tower, Shivaji Nagar, Delhi Road, Saharanpur

Chief Manager/ Authorised Officer

O SBI|

STATE BANK OF INDIA stressed Assets Recovery Branch, Retail

LUnion Bank

; of Irrclie

E-AUCTION
SALE NOTICE

s BT SToiiEerey S

[Appendix V-5 (Provis=oc to Rule B8{6)]
Sale RMotice for Sale of Iimmovable Properties

E-Auction Sale Molica for zale of immaovabie Assel’s tnder the Securdisation and Reconstruchion of Fnancial Assels and Enfarcement of Securily Interest Act, 2002, read
with prowszaon 1o Rule 8 (6) of the Securily Inferast ([Enforcameant) Rubas, 2002 Naolica is heraby given to the public in ganeral and in paricufar 1o the Bormower(s) and
Guarantars) hat the befaw description immovable propesty morlgagedicharge o the Secured Creditor | the ConstruclivedSymbalicPhysical possession of which has
bean taken by the Aulhenzad Officar of Ursan Bank of India, Secunad Credfior, wil be sold on "As is whera i5°, "As |s What & and "Whalaver thare is® for the recovery of
dusas 1o the Bank as par Demand Mabica undar Seclion 13 (2) & Turlber intares! Bareon , charges and cost due to the Unsen Bank of India, 2= detailed in the lable belaw,

5
M.

BorrowarnMlorlgagor/Guaranlor
Mame & Addrass

Branch: ADA, Agra, Contact: 8827796361

.|Borrower: 1) Mr. Shyamveer Singh|All the part and parcel of Residential Flat Mo 208, First Floos| o
Yadav Slo Shyam Khilad Yadav 2) Mrs.|Kaver Ashish, Villa Satyam Velview, Khasra Na. 179, 181 to 184 E
Rashmi Wio Mr, Shyamveer Singh Yadav,|Mauja Barouli Ahir, Shamshabad Road. Agra, Area- 116.17 5q E
Add. of Both- Flat Mo, 208, First Floor, | Mtr., Property in the name of Mr Shyvamyeer Yaday, Bounded as:| @
Kaverl Ashish Villa, Salyam Velview,|East- Open to Sky, Wesl- Flat No 207, North- Flat No 201, South-
3 Fi. wade Road

shamsabad Road, Agra

Branch: Taj Magari, Agra, Contact: 9456958357

Heritage Apariment, Tajgan] Agra, Borrower!

Co-Apglicant- Mrs. Sahiba Hussain Wi |Property i the name of Sahiba Hussain & Firasal Hussian, Bounded
Firasal Hussian, Add.- H. Mo, 29, Meeli|as: East- Open to Sky, West- Corridor & Flat No B20, North- Corridar

Description of Properties Paca-
AR i'||r_! Incresns=nt

.|Borrower: 1) Mohd. Firasal Hussian /o |All that piece and parcel Land and Building Flat No B19 Second
Sujat Hussian, Acd.- Flat No, B19, Il Floor gy Heritage Apartment, Basal Taj Ganj Agra, Araa- 102,18 Sq. Mfr,,

Bagh Indrapuram. Shamshabad Road, {z ria No B18, South- Open to Sky

Aogra, Guarantor- Mr. Tokir Ahmad 5o
M Ahmad, Add- Flat Mo, 45, Herlage
Apariment, Falehabad Rogd, Agra

e | Resanss Price

Ciamandd Fodlics

ERALD

E 33|?E| D':H:Ilr'

Do
Armsounl Dus

10.05.2018

T3,87.600/-

¢ 26,72,128.54

<10,000/-

f 32 |?upuuﬂlr-

riarest
theseon & Olher
Expenses

01.08.20158

3,27,000/-

7 18,95,656.22

Symbolic

10,000/-

rigrest
lhergor & Other
Expensas

Branch: Dayalbagh, Agra, Contact: 2455136212

Sharma s'o Dilip Kumar Sharma, Add- H No. |wide, South- other land

117320116, Sita Magar, Ram Bagh Agra

3.|Borrower: 1. Shn Pankaj Kumar Sio Shiv [ All that Piece and Parcel of Residential property Flol No 60, Khasra| o | #9,55,000/- | 28.06.2018
Shanker 2. Smt Sapna Wio Pankaj Kumar | No 485, Khusboo Residency, Mauza Saimari, Teh. & Dist. Agra, Area< S |“ooe e 54 2 00n s
All Ria House On Plal No 60, Khasra Mo, |52 67 Sq. Mir, Property in the name of Sapna Wio Pankaj Kumar, E ¥93.500/- ?1“@3&-5‘1
485. Khusboo Residency, Mauza saimari, | Bounded as: Easl- Rasta & Mir wide, West- Plat No 53, North- Plol| > | 10,0004- | . s
Agra. No 61, South- Plot No 58, o Eapenies

4.|Borrower: 1. Shri Jaswant Singh s/o{All that Part and Parcel of Residential property, Khasra No 1910, | . | ¥26,50,000/- [ 05.09.2015
Jayaram Singh, 2. Smi Alipyari wio Jairam | Chahuan Ecnalve, Near Nai Abadi, 100 #. link Road, Eastemn side, | 5 ¥2 65.000/- Hg 1836/
Sigh, Add. of Both- Khasra Mo, 1910, |Mauza Naraich, Teh. Etmadpur, Agra Area- 127.07 Sq. Mtr, -E b bt A w1y
Chahuan Ecnalve, Near Nal Abadi, Mauza | Property in the name of Smt Aipyari wio Jairam Singh, Bounded as: | 5, | T10,0000- [ . o0 G
Naraich Agra, Guarantor- Shri Ankur|East- land of seller, West- plot of Preeti & Mithlesh, North- rasta 20f - CEparsey

Detail of encumbranches over the above properties, as known to the Bank - Not Known.

Date & Time of E-Auction: 10.03.2023, at 11:00 AM to 04:00 PM

Last date of Submission of bid: On or before the commencement of e-Auction.

For detailed terms and condition of the sale, please refer 1o the link provided herein balow or Contact 0562-2251663,
https:[lwww.unionbankofindia.co.infenglish/TendelViewAllAuction.aspx
For Registration and Login and Bidding Rules visit https:/lwww.mstcecommerce.com/auctionhomelibapliindex.jsp

This may alzo be treated as STATUTORY 15 DAYS SALE NOTICE UNDER RULE B(6) & Rule 9{1) OF SECURITY
INTEREST (ENFORCEMENT) RULES 2002, fo the borrower's and guarantor/s

Date : 22-02-2023

1st Floor, 23, Najafgarh Road, New Delhi - 110015, Ph.: 25419177,25412977, e-mail: sbi.05169@sbi.co.in

Place: Agra

Authorised Officer, Union Bank of India

DEMAND NOTICE

Urder Sectipn 13{2) of the Securtization And Recorsinucton af Financial Assets And Enforcement of Secunty InbarestAct, 2002 dthe
said Act.) nead with Rule 3 (1) of the Secunty Interest (Enfarcameant] Rukes, 3002 (tha said Rules). In exancise of powers confammed
urader Saction 13(12) af the sad Act raad with Rule 3 of the zaid Rules, the Authorizad Officer of IFL Home Fingnca Lbd [HFLHFL) {
Farmerty known as India Infoline Housing Finance Lid) has issued Demand Motices under section 13(2) of the said Ack, caling
upan the Bomower(z), fo repay the amaunl mentianed in the respectiea Demand Noliceds) issued totham. In connection with abowe,
nefice is haraby given, once agam, fo the Bomower|s) do pay within 60 days from he publication of this nolica, the amounts indicated
herein balaw. togesher with further mlerest from the dateds) of Demand Matice il the data of payment The dalal of thaBormawar|s),
amaun| dusas on daleaf Demand Molice and securily allsred lowards repaymant of laan amaur ane as under -

i 5. The ather terms and condibions of the e-auction are published in the following websites hitps:/fibapi.in

Date : 21-02-2023, Place : New Delhi

financi“. ep‘ .in

Sdl- Authorised Officer, State Bank of India

1. E-Auction is being held on “As is where is", "As is what is”, and “Whatever there is™ Basis and will be conduct-ed “On Line”. The auction will be conducted through the Bank's E-Auction Tender Document containing
onling a-auction Bid form, Declaration, General Terms and Condifions of online auction sale are available in e-Auction platiorm on ibapi portal https:fibapiin & hitp:/www.mstcacommerce.com/
auctionhomefibapilindex.jsp

2. Tothe bestof knowledge and information of the Authorised Officer, there is no encumbrance on the propertylies. However, the intending bidders should make their own independent inguines re-garding the encumbrances,
tile of propertyiies put on auction and claims / nghts / dues i affecting the property, prior to submitiing their bid. The e-Auction adverisement does not constitute and will not be deemed to constitute any commatment or any
representation of the bank. The property is bang sold with all the existing and fubure encumbrances whether known or unknown to the bank. The Authorised Officer [ Secured Craditor shall not be responsible in any way far
any third party claims / rights / dues.
3. Interested bidder may deposit Pre-Bid EMD with MSTC before the close of e-Auction. Credit of Pre-bid EMD shall be given to the bidder only after recaipt of payment in MSTC's Bank account and updation of such
information in the e-auction website. This may take some time as per banking process and hence bidders, in their own interest, are advised to submit the pre-bid EMD amount well in advance to avoid any last minute protlem.
4, Tha sale shall be subject to rules / conditions prescribed under the Securitisation and Reconsiruction of Financial Asseis and Enforcemant of Security Interest Act, 2002.

Gupta, Guple MNorh
Exs Wholasale Shop,

Rs. T ITHE1)- (Rupees Sewventy Lakh
Thirty Sewven Thousand Elght Humdred

“APPENDIX- V-A" [See proviso to rule 8 (6)]  Sale notice for sale of Inmovable Properties R e B o e
E-Auction Sale Notice for Sale of Immovable Assets IJI‘tII:lE.r the Se:ur?tizﬂtiun and Re_ﬂqnshuntlun of Finanr:_ial Assets and Enforcement of Security Interest Act, 2002 rearl_:lwiﬂ‘l proviso to Rule 8 (6) of iGuarantor (s 15,68,360)- (Rupees Fiftaen -.:Ikl'-_&:-:l-,: Al that piece and parcal o he property being : Progerty No-
the Security Interest (Enforcement) Rules, 2002. Matice is hereby given to the public in genaral and in particular (o the Borrower(s) and Guarantar(s) that the below mentioned Immovable properdyfies L: g;EFEE _ Eulﬂ; PThM-amh T'E'ggﬁl-;uadredm: 3%?.{ &7, Khasra No- 453, Land Ares ﬁcrl'-'lassuwg 450 5q. F1,
morigagedicharged to the Secured Creditor |State Bank of India), the possession mentioned below of which has been taken by the Autharized Officer of State Bank of India {Secured Creditor], will be sold on “As is (Prosgect o 988520 | (RUnbes Oné Lakh Four Thousavid Thies | Masawiog 857550 Pt lace Soasin Cali No. 15 Javan
where is", "As is what is", and "Whatever there is" Basis on below mentioned dates for recovery of amount as mentioned below, due to the Secured Creditor from Borrowers, Guarantors and Mortgagors, The £ 963523 Hungred Twerty One Orly ) Park Sirasour MarthWestDelhi, 110042 Dehi India
BSEMNE ﬁ'I'IIIEIE rT'IEE‘IlIIDI"IE-'d bEI':IIIIII 4:'II'I£| |.1'IE Eﬂl‘l"rEE[Tl‘rEII"I'E!}' I.':':]E‘ dEﬂ{IEi[Edlﬁ ITIEI'IHE'I'IEd rE.‘EpEEti'.'EﬂI' Iy Y:Q’_!ﬁh_ 17-Feh=-2023 Prmmr_t Mo, 961612 Rs. | Al hal MECE ared el ol e propdy I-:'-'"'!E e ul-’l-:':-
7 = WUS Tanya Cosmelic & | 23,65,064- (Rupess Twerdy Thrae Lakh | Ground Floor , having an area measuring 100 Sg.yards and ong
Name & Address of Address of Security charged Reserve Price{RP) | Outstanding Dues e & Mosibar ot Date of E-Auction | Date / Time of Undengarments Siare, | Sisty Five Thausand Sity Four Only) | shop an Ground Floor, hening an area measunng 8'x 10 [ 40
5. B B s EMD Amount 10% of|  for recovery of it with unlimited On - site Mrs Prospect No. 962473 Rs. 118964 | Sq Fi.)of property bearing numbes Mo 602G, Ward ha, 5,
Na orrower (8) PR ANIGIE BLETN The Reserve Prica | which properties Contact Person i ' f Inspection of {Prospect No 961612 | (Rupeas Ona Lakh Eighteen Thousand | comprisadin Khasra Mo, 115173 min. Situated in $he abad under
: IGuarantor's (G) | {Symbolic | Physical Possession) are being sold ex ?ﬂﬂlﬂﬂﬁ o B £ 062473 Mine Hundred Sixty FourOnly § Ll Dora of Vilaoa and Tebeil Mehraul , Mew Dedhi 10030
Incremental Amount 10 Minutes each roperty Mr.  Mukash Kumar| 17-Feb-2023 Prospect Mo. 957745 Rs. | All thal pisca and  percal of the praperty being: Flad Mo, 5-4,
2 I v Srivastawa, Mrs Pratl| 595387 (Rupees Five Lakh Minety Five | Second Floos, Super Buill Up Area Ad Measieing 500 SqFt,
1 |Mis Shrichand Shrawan Kumar Jewellers, Regd | Equitable Mortgage of Commercial Property | 7 140.00 Lacs | Rs.193.70Lacs | Mr. Bagish Kumar | 14-03-2023 | 10-03-2023 Srivastava [Prospect| Thousand Thrae Hundred Eighty Saven | Rear Lol Hand s, on L..G. Plol No.62.8. Shalimar Gardan
Office : 5-2, Second Floor, Raj Kamal Chamber, 1, | situated at 5-1,2,4.5,6, Second Floor, Raj (Inft. Calculated upto Jha From 11.00 AM 11,00 AM Mo 0957745 and| Only) ProspectNo 958319 Rs. 1,11,558)- | Extersion Vifage Pasonda, Pargana Loni, Ghaziabad, 201001,
Ajmal Khan Road, Karol Bagh New Defhi-110005. | Kamal Chamber, 1, Ajmal Khan Road, Karol | ¥ 14.00 Lac 031202021 : 558319 (Rupess Dne Lakh Eleven Thousard Five | Usiar Pradesh, india
J g 3y ) ’ M-9468100726 to 04:00 PM to 03.00 PM ) ids
Sh Nawal Kishore Soni (Proprietor and | Bagh, New Delhi, inthe name of Mamta Soni. ¥ 1.00 Lac plues dxpenses) * ’ Hundred Fifty Eight Dinly)
Guarantor), 6463/2, Block-9, 2nd Floor, Dev Nagar, | (Physical Possession with Bank) R AN OB Wrs. Anushree Arora, | 16-Feb-2023 _ .. |Althet piece ‘and jrarcel of the property being : Entire Lippes
Karol Bagh, Mew Delhi-110005 and chargas, Mr.&shok &rora,| Rs47.56,050.00 (Rupess Forty Seven | Ground, Floor Wilthoul Real, Rights, OF Bl Up Propey
] oheh M. Gaura Arara, MYS| Lakh Fifty S Thousand Fifty Nira Onfy] | Bearing MNa. 04, With Built Up Area Ad Maasurng 2250 Sq.i
Smt. Mamta Soni (Guarantor) ﬁﬂﬁ-&"?_._ﬁlﬂﬂh-g. 2nd Shine Entarprizes, and Carpet Area Ad Measuring 1350 So it Block €, Penchwat,
Floor, Dev Nagar, Karol Bagh, New Dedhi-110005. Ws, Varsha (Prospect Azadpur, Delhi, 110033, kndia
Mo 850610)
TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER:
" s d Mi. Sarwan Kumar| 17-Feb-2023 Al hal piece and  parcel of tha propery Being : Flal No GI2 of

Plot Mo. 185 |, Land #rea &d Measunng 3805 Sq. Fi., Carpal
Area AD Measuing 1361 Sg FL, end  Budll Up Area Ad

fnjansui  Transpan
Company, Mrs. Rubi
(Prospect Mo 946425)

Rs. 21,60, 703/ [Rupses Twenty One
Lakh Sty Thousand Seven Hundred

Theed Oy

Baagh, Duathi, T100EH, Dedhi,

s, BRushbu Bumasi| Sialy One Only ) Messuing 1141 Sq, FL, Shakli Bhand E | Indisapunam,
[Frespect No Ghaziabad Ciy, Ghazgabad, Utter Pradash, India, 201004
L1017 2809

M. Ashish Bancia 17-Fab-2021 Allthal piece and parcsd of the propay béing : Erdre Buill Lip

Third Fleor With Rioof Rights With Buill Up Anea Ad Measuring
40 2gh., out of Property Mo, Ab-182, Sihested in Shaimar

]

Place: Delhi & Ghagiabad  Date; 22,02, 2023

If the said Bormowers Tail lo maka payment fo BFL HFL as aforesaid, IIFL HFL may procsad agains the abowe sacurad assebs under
Suction 1304 al tha said Acl, and S applicabis Fubes anlinety a1 lhe fsks, cosls and corsaduences af th Bomowess, For Turfer detals
please contact 1o Authorsed Offcer at Branch Office  IIFL HFL Plot Me. 30%50E. Upper Growrd Floor, Man Shival Mang, Majalgam
Road, Beside Jaquar Shownaom Moli Magar, Mew Delb and Office Mo 1, First Floor, Mahaiuxmi Metro Tower, Flot Ma. C -1 Sechor- 4,
Waishali, Ghaziabad, Uttar Pradesh - 201 01 0ior Carparata Offica ; IFL Towar, PlotMe. 98, Lidyog Vikar, Ph-I¥ Gurgaon, Haryena.

Sdl- Authoriged Oficer, Fer IIFL Hame Finance Lid

New Delhi
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